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IN THE CENTRAL PDMINISTRATIVE TRIBUNAL s HYDERABAD BENCH
AT HYDERZAB 2D

0. A,N0AB10/96.

Date of Qnﬂers S4796
BETWEEN s

1, V.J.5atyanarayana

2. T.S,Raj Mohan ;.'Applicants.

AND

1. Sendior Divisional Personnel Officer,
8,C.Railway, Secunderabad Division,
Sanchalan Bhavan, Secunderabad.

2. Divisional Railway Manager, S.C.R,,
Secunderabad Division,
Sanchalan Bhavan, Sccunderabad,

3. General Manager, S.C.Rly,,
Rail Nilayam, Secunderabad,

. Resmmentsp

Counsel for the Applicants .o Mr.B.Narasimha Sarma

Counsel for the Respordents «s Mr,V,Rajeswara Rao

CORAM

HON'BLE SHRI R,RANGARATAN : MEMBER (ADMY,)

Jupe

i

MENZ

X Oral order as per Hon'ble Shri R.Rangarajan, Member (Admn,) X
Heard Sri M.C.Jacob for Sri B.Narasimha Samma, learned

counsel for the applicant and Srl V,Rajeswara Rao, [learned

standing counsel for the respondents,

24 There are 2 applicants in this OA, ?hey we;erreéruited
as Assistant Station Master in the initial recruitment grade

and were posted to H@bli Division, 5C Railway on 23.12,79

and 3,3,76 respectively, When they Were %ﬁ&k&é at Hubli
DiviéiOn as ASM in the grade of Rs. 1400=2300 they sought for
transfer on ﬁequeSt to Secunderabad division and that request
was acceeded to, They were transferred to Secunderabad division
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on 29.9.91 and 2,9,91 respectively, At that time they were

relieved from Hubli division, they were drawing pay

of %5,1760/~

and 1720/- respectively in the grade of 1400-2300 at Hubli

Division, When they joined atv$ecunder§pa@,divisio
pay was fixed at the s$age of R, 1560/- in the grade
2040 without protecting thelr pay drawn by them at
relief in the Bubli division. Thewailéd_amrgp:esen

h their

L)
of Rs5,1200~
the time of

tation for

protecting the last pay drawn at Hubli division dated 20,3,95

and 28,5,95 respectively., It is stated that those

tions are yet to be replied,

representa-

3. Aggrieved by the above they filed this OA praying for

a,direétion to the respendents to fix their pay in
with the Rule 1313 of Indian Railway Establishment

on their transfer at request to %ecunderabad as dir
the case of applicant in OA,1252/94 on the file of
with all consequential benéfits.

g&“ "L\
4, This is not the -first OA praying for &ae re¢l

0as praying for similar relief f38) had already been disposed ofmmm

accordance
Code Vol,Il
ected in

this Bench

allowing the application, OA,1252/94 wherein simjlar prayer

was made and the eonditions were also similar ag%-was allowed

by order dated 14,11,94, A copy of this julgemenf

S. In view of the above this OA has also to be allowed

Subject to the condition that if any‘arreargfgo be
in pursuance to this order, the same is restrict%d

year prior to the filing of this OQA,

6o In the result, the following direction is|given :-

This OA is allowed at the admission stage itself|di
respondents to fix the pay of the applicants by pro
their pay in accordance with Para 1313(9) (iii) of t

Establishment Code, Vol,II, On that basis the arre

B

is at A-13,

paid

to ome

recting the
tecting
he Eailway

ars
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due to the applicants have o be paid, However, the

of arrears is restricted to one year before the filir

this OA i,e.from 1.4,95 (This OA was filed on 17‘.4’.9?_:__.

Time for compliance is 4 months from the date of rec

a copy of this order, No costs,

{ R ,RANGA

_Dateds Sth July, 1996_

| ( Dictated in Open Court )
54 wﬂ%’




Copy to:=-

1,

2.

3.

S

,6.'

Rem/-

‘van, Secunderabad.

Senior Divisional Personnel Officer)

S.C.

Railway, Secunderabad Division, Sanchalan Bha-

Divisienal Railway Manager, S,C.Raillway, Secun-

derabad Division, Sanchalan Bhavan,

Geﬁeral Manager, S.C.Railway, Railnj
secunderabad, ‘

One copy to sri, B.,Narasimha Sarma,
CAT ¥ Hyd L ) )

Secunderabad,
1§yam,_

*

advocate,

One copy to Sri. V.Rajeéwara R&o, Aﬁdl. csse,

CAT, Hyd.
One copy to Library, CAT; Hyd, -

One spare copy.
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